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6579. SHRI P. M. MEHTA:
SHRI R. V. SWAMBJTATHAN:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether the Managing Director, 
Bokaro Steel Plant has made serious 
allegations that because of his honesty 
and efficiency hie has been ousted;

(b) if «o, whether the policies pur
sued by him have not been liked by 
the Ministry official's; and

(c) whether allegations made by 
him have been enquired into?

THE DEPUTY MINISTER IN THE 
MINISTRY OP STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) The 
lefprence presumably is to the pre
vious Managing Director who relin
quished office on March 11, 1974. Gov
ernment are not aware of the allega
tions stated to have been made by 
him. _ 2lJy

<b) and (c). Do not arise

Secretary INTUC formula U  improve 
Industrial relations

6580. SHRI P. M. MEHTA: Will the 
Minister of LABOUR be pleased to
state:

(a) whether INTUC Secretary has 
recommended three point formula to 
improve industrial relations;

(b) if so, the broad outlines of the 
formula; and

(c) whether Government have ac
cepted the same?

THfc DEPUTY MINISTER IN THE 
m in istry  o r  l a b o u r  raimfBAL- 
GOVINJ) VERMA>: <•) t© <C). 11 it 
understood that the General Secretary 
°f the INTUc referred recently at a

Seminar to the thsee pre-requisites 
for helping industrial relations in the 
country These are: —

(i) A strong and responsible trade 
union*;

(ii) enlighteaed employer; and

(iii) minimum State intervention.

All these suggestions would be taken 
into account while finalising the com
prehensive Industrial Relations Bill.

Minister’s Meeting with Chief Execu
tives of Units under Ministry of Steel 

and Mines

6581. SHRI P. M. MEHTA:
SHRI TARUN GOGOI:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether he called the meeting 
of senior officers and chief executives 
of various units under his Ministry on 
the 20th March, 1974 in New Delhi;

(b) if so, the nature of subject dis
cussed, and

(c) the decisions arrived at?
THE DEPUTY MINISTER IN THE 

MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDAT: Ta) Yes, 
Sir.

(b)and (c). The meeting had been 
arranged primarily with, a view to 
making an assessment of the perform
ance of the various public sector un
dertakings, their problems and cons
traints in the various areas and the 
measures, short-term and long-term, 
which should be taken to bring abaut 
a significant improvement in their 
performance in the context of the 
task* entrusted to them in the Fifth 
Five Year Han. The discussions at 
the meeting have helped in the identi
fication of the problem areas, the 
nature and extent of the assistance
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which would' be needed from other 
agencies and in the ot the
targets of production for 1974-75 in 
respect of steel, coal aluminium, zinc, 
copper etc.

Manufacture of Commercial Vehicles 
with U.S. Collaboration

6582. SHRI TARUN GOGOI:
SHRI NIHAR LASKAR:

Will the Minister of HEAVY IN
DUSTRY be pleased to state:

(a) whether the Union Government 
have examined the proposal for the 
manufacture of commercial vehicles 
in collaboration with the General 
Motors of the United States; and

(b) if so, when the final decision is 
likely to be taken?

THE DEPUTY MINISTER IN THE 
MINISTRY OF HEAVY INDUSTRY 
(SHRI DALBIR SINGH): ((a) and
(b). Yes, Sir. A final decision is 
likely to be taken shortly.

Steel Plants in Guyana with Indian 
help

6583. SHRI TARUN GOGOI:
SHRI NIHAR LASKAR:

Will the Minister of STEEL AND 
MINES be pleased to state:

(a) whether India has offered to 
build steel plants in Guyana;

(b) if so, whether any agreement 
has been reached and the broad out
lines thereof; and

(c) when the steel plants are likely 
to be set up there?

THE DEPUTY MINISTER IN THE 
MINISTRY OF STEEL AND MINES 
(SHRI SUBODH HANSDA): (a) On 
an enquiry from the Government of

Guyana, it has been indicated to them 
that consultancy and engineering ser
vices can be made available by India, 
for setting up a mini-steel mill in that 
country.

(b) No Sir.
(c) This is a matter for decision by 

that country.
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RE QUESTION OF PRIVILEGE 
Statement on New  Friends Co- 
Operative House Building Society
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SHRI S. M. BANERJEE (Kanpur): 

The Lt. Governor should resign, if 
he has any sense of self-respect. He 
is responsible for this land grab.
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